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Mr. 8pea11er: No .tateIm!nt is need-
ed no .... 

8Iort 8. M. Buerjee: Members of 
ParUament are laughing .... (I~"r-

rup/ion). 

LUI hnr. 

COMMIT'l'EI!: ON ABSENCE OF 
MEMBERSI 

S!:VENTEENTH REPORT 

Shrl KhadUkar OGled): Sir. I beg 
to plresent the Seventeenth Report of 
the Committee on Absence of Mem-
bers from ~he Sittinp of the HOUle. 

H.56 hnr. 
STATEMENT RE: PRESS REPORTS 

ON PLANNING MINISTER'S VISIT 
TO USA AND CANADA 

Mr. Speaker: Statement by Shri 
Asoka Mehta. 

Shri S. M. Banerjee (Kanpur): Sir, 
rise on a point of order about this 
: 1(\\c IT.n 

Mr. Speaker: Let me hear the state-
ment first. 

Shri S. M. Baaerjee: I have got this 
.tatement. 

Mr. Speaker: Let me hear it.tlrst. 

The MlDIMer or PlanniDI od 
Soeial Welfare (SUi AIooIIa MallIa): 
Mr. Speaker, Sir, yesterday, .orne 
Honourable Member. referred to ear-
lain press reports to the elfect that I 
_. awaiting clearance !rom Washing-
ton to the statement that I 
propose to make to the House tomor-
row on my recent discussions in the 
United States and Canada. Some 
Honourable Members had aIIO given 
Dotice of a Privilege Motion in regard 
to a PI'I report that before leaving 
Washington I met the President of 
tile World Bank to get from him an 
.... eement on the statement wbleh I 
WOUld make in this HOUBe. You, Mr. 
Speaker, have alft.." ~ to 

VISit I. U.S.A. (SII.) 
give your cOlllent to tile PrlvDelie 
MotioD. 

Shrl S. M. BaDerjee: nu. is wrong. 
I will read out the proceedings. 

Mr. Speaker: Order, order. Let 
us hear him. 

Shrl Asoka Mehta: As there have 
been some rumours and misunder .. 
staDding in the matter, and as an-
nounced by the Leader of the House 
yesterday, I wi"" to clarify the posi-
tion. 

Mr. Spealter: I have asked Shri 
Banerjee so many times to keep quiet. 

Shri S. M. Banerjee: They enjoy 
an immunity. 

Shrl Asolta Mehta: At the outset 
should Jike to deny that the state-

ment that I proprose to make tomor-
row has been agreed upon with the 
President of the World Bank. Mr. 
Woods, or that I am waiting to get 
clearance to the statement from 
Washington. The statement that I 
propose to make tomon-ow on my visit 
to the United States and Canada is 
being lInalised. I undertook its pre-
paration only after reporting my dis-
C1l88ions in Washington to the Prime 
Minister and the Cabinet. There 
could be no question of my having 
obtained the agreement of the World 
Bank Pre.ident to it or having sought 
the clearance of Washington to it. 

As the hon. Members are aware, the 
purpose of my visit was to hold dis-
cussions with Mr. Woods, the Presi-
dent of the World Bank, and the Pre-
sident and senior ofllcialo of the 
United States Government. The ob-
ject of my discussion was to ascertain 
the nature of support that could be 
expected for the Fourth Five Year 
Plan from the couDtries of the "Aid-
India Consortium", of which the World 
Bank President is the Chairman. and 
the U.S.A., which 15 one of the most 
important countries of the "Aid-India 
Consortium". Owing to the Important 
nature of theae discuIsIoDl, It ... as De-
ceuary to aeeIr eodnaatlon er- them. 




